IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date

29.10.2025

1 86993/2025[29.10.2025 02N |G 5AHOO Order DEd. o,y §§§at
2 |86994/202529.10.2025 | /or |G SAHOO Oxdez Dud. %géat
3 186995/2025/29.10.2025 gg?§3;025 ﬁ%gigAPRASAD Sﬁiiflgfi; §§§at
4 |86996/2025(29.10.2025 |27 K SAHOO order Dtd. %zéat
5 86997/2025(29.10.2025 0207V |PK MOHANTY Order Dta- %géat
6 86998/2025(29.10.2025 [S/2PV ISk BEHERA Ozder Dtd. §§§at
7 |86999/2025(29.10.2025 g ot [UP BAG oxder Dud. %g?at
8 87000/2025(29.10.2025 [°LRE MK PRADHAN Oxdex Dtd. §§§at
9 [87001/2025[29.10.2025 [°PPLT 1B sAHOO oxder Did. §§§at
10 |87002/202529.10.2025 |7 /'oC" MK PRADHAN order Dd. §§?at
11 87003/202529.10.2025 |00 o Ak MOHANTY order Dd. %géat
12 |87004/202529.10.2025 |7/'ce o /R R NAYAK Ozder Did. §§§at
13 [87005/202529.10.2025 |go0> " B DAS order Dtd. %géat




(Seat

BLAPL- Order Dtd.
14 187008/2025(29.10.2025 10201/2025 T R DAS 2025-10-27 BAIL-2 Tg;
BLAPL- Order Dtd. (Seat
15 (87009/2025(29.10.2025 10206/2025 T R DAS 5025-10-27 BAIL-1 No-4)
BLAPL- JADUNATH Order Dtd. (Seat
16 187010/202529.10.2025 9917/2025 |PRADHAN 2025-10-27 No-4)
BLAPL- SATYABRATA Order Dtd. (Seat
17 187012/2025(29.10.2025 10564/2025 |SAHOO 2025-10-27 BAIL-2 No-7)
BLAPL- Order Dtd. _ (Seat
18 187014/2025(29.10.2025 5631/2025 ANITA SAHOO 2025-10-27 BAIL-2 No-9)
BLAPL- Order Dtd. (Seat
19 187017/2025|29.10.2025 5635/2025 ANITA SAHOO 2025-10-27 No-9)
BLAPL- Order Dtd. (Seat
20 187018/2025(29.10.2025 5633/2025 ANITA SAHOO 5025-10-27 No-9)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
21 187020/20251(29.10.2025 12926/2025 J SAHOO Tg. 2025-11-17 |BRANCH-7 EZ)
COURT (Seat
BLAPL- Order Dtd.
22 87021/20251(29.10.2025 5634/2025 ANITA SAHOO NO. 2025-10-27 BAIL-2 No-
12 18)
COURT (Seat
BLAPL- Order Dtd.
23 187023/20251(29.10.2025 5632/2025 ANITA SAHOO NO. 2025-10-27 No
12 18)
COURT
WP (C) — Order Dtd. |WRIT (Seat
24 187025/2025(29.10.2025 29751/2025 N. K. ROUT Tg. 2025-10-27 |BRANCH-2 [No-7)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
25 187026/20251(29.10.2025 19444/2025 B. RANA NO. 3 9999-12-31 |BRANCH-8 No
OLD 42)
COURT (Seat
WP (C) — Order Dtd. _
26 (87027/20251(29.10.2025 10838/2025 N. K. ROUT NO. 3 5025-10-27 No
OLD 42)
COURT (Seat
WP (C) - Order Dtd. _
27 187029/20251(29.10.2025 27418/2025 R. MALLICK NO. 3 5025-10-28 No
OLD 42)
COURT (Seat
WP (C) - S. K. Order Dtd. |WRIT -
28 [87030/2025129.10.2025  |55496/2025 |pASMOHAPATRA 0: 2 12025-10-28 |BRANCH-6 I;‘;)
COURT (Seat
WP (C) — Order Dtd. |WRIT
29 187031/20251(29.10.2025 30368/2025 B. K. SINGH NO. 3 2025-10-28 |BRANCH-4 No
OLD 46)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
30 /87032/2025/29.10.2025 27280/2025 P. PANDA NO. 3 2025-10-27 |BRANCH-3 No
OLD 11)
COURT (Seat
WP (C) — Order Dtd. _
31 187033/2025/29.10.2025 26247/2025 A. K. JATI ggb 3 2025-10-27 Ti)




COURT (Seat
WP (C) - Order Dtd. [WRIT ©
32 187034/20251/29.10.2025 29856/2025 SAHOO NO. 3 2025-10-27 |BRANCH-3 No
OLD 33)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
33 [87035/2025(29.10.2025  |5o0,007, [P, K. MISHRA NO. 2 [oreer e e NO
OLD 33)
WP (C) - COURT |Order Dtd. |WRIT (Seat
34 187036/2025129.10.2025  |,5335 50,5 [P+ NAYAK NO. 6(2025-11-14 |BRANCH-1 |No-2)
(Seat
WP (C) - COURT |Order Dtd. |[WRIT ©
35 [87037/2025(29.10.2025 [g500)” K. BEHERA o e e Pnanca_ 6 gz)
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
36 |87038/2025129.10.2025 34,74 /50p5 K- K. NATH NO. 6 [2025-10-28 |BRANCH-7 [)C)
(Seat
WP (C) - COURT |Order Dtd.
37 187039/20251/29.10.2025 10838/2025 K. SETHI NO. 6 12025-10-27 Tg)
WRIT
WP (C) - COURT |0Order Dtd. [BRANCH (Seat
38 |87041/2025129.10.2025 ) 557 /5005 [P+ K- SETHY NO. 6(2025-10-27 |(DIVISION Tg;)
BENCH-1)
COURT (Seat
CMP- Order Dtd.
39 187044/202529.10.2025 200 o0 |P.C.DAS NO. e o te No-
23 104)
COURT (Seat
CMP- Order Dtd.
40 [87045/202529.10.2025 | oo oo |P.K.LENKA no. |JEORT PEe. No-
23 104)
COURT (Seat
CRLMC- Order Dtd.
41 |87046/20251/29.10.2025 4341/2025 .SETHI NO. 5025-10-27 No-
23 104)
COURT (Seat
42 [87047/2025(29.10.2025 OO |PLK. MOHANTY NO. 3 (0PSO PEe. No-
OLD 104)
COURT (Seat
CRLMC- Order Dtd.
43 |87048/20251/29.10.2025 .RANA NO. 3 No-
4299/2025 oLy [2025-10-27 oa)
COURT (Seat
CRLMC- Order Dtd.
44 187049/2025129.10.2025 .DAS NO. 3 No-
3942/2025 oLy | [2025-10-27 o4y
COURT (Seat
CRLMC- Order Dtd.
45 |87050/20251/29.10.2025 . SAHOO NO. 3 No-
4358/2025 oLp | |2025-10-27 Loa)
COURT (Seat
CMP- Order Dtd.
46 |87051/20251/29.10.2025 1717/2025 .K.LENKA NO. 2025-11-26 No-
23 104)
COURT (Seat
CMP- Order Dtd.
47 187052/20251/29.10.2025 1676/2025 .BARAL gg. 5025-12-03 Tg;)




COURT (Seat
CMP- Order Dtd.
48 187053/2025/29.10.2025 1128/2025 M.MISHRA NO. 2025-12-01 No-
23 104)
COURT
CMP- Order Dtd. |WRIT (Seat
49 187054/20251/29.10.2025 1302/2025 M.BEHERA gg. 2025-12-05 |BRANCH-2 |No-6)
FAO- COURT |Order Dtd. (Seat
50 |87055/2025/29.10.2025 212/2025 G.N.SETHI NO. 6 12025-11-25 No-6)
ARBA- COURT Order Dtd. (Seat
51 187056/2025/29.10.2025 30/2025 Y.DAS NO. 6 12025-10-28 No-6)
CRLA- COURT Order Dtd. (Seat
52 187057/2025/29.10.2025 918/2025 Z .SAHOO NO. 6 12025-10-27 No-6)
CRLMC- COURT |Order Dtd. (Seat
53 187058/2025/29.10.2025 4394/2025 J.SAHOO NO. 6 12025-10-27 No-6)
CRLMC- COURT |Order Dtd. (Seat
54 187059/2025/29.10.2025 4382/2025 D.P.DASH NO. 6 12025-10-27 No-6)
CRLREV- COURT |Order Dtd. (Seat
55 187060/2025/29.10.2025 720/2025 J.R.BISWAL NO. 6 12025-10-29 No-6)
RPFAM- COURT |Order Dtd. (Seat
56 |87061/2025/29.10.2025 149/2025 S.DASH NO. 3 12025-12-08 No-6)
CRLMC- COURT |Order Dtd. (Seat
57 187062/20251(29.10.2025 1277/2025 R.K.BARIK NO. 3 12025-10-23 No-6)
(Seat
CMP- COURT |Order Dtd. |WRIT
58 187063/2025/29.10.2025 380/2025 P.K.RATH NO. 3 12025-10-22 |BRANCH-6 22;
(Seat
CONTC- COURT |Order Dtd.
59 187064/2025/29.10.2025 3239/2025 B.K.MISHRA NO. 3 12025-10-24 22;
COURT (Seat
TRPCRL- Order Dtd.
60 |87065/2025(29.10.2025 86/2025 A.K.SWAIN NO. 2025-12-08 No-
16 30)
COURT MISC.
MSA- Order Dtd. (Seat
61 |87066/2025(29.10.2025 S.DAS NO. 3 APPEAL
57/2025 OLD 2025-11-28 SEC. No-5)
COURT MISC.
MA- Order Dtd. (Seat
62 187067/2025(29.10.2025 439/2002 D PRADHAN NO. 3 5025-10-27 APPEAL No-6)
OLD SEC.
CRLA- M/S. NIRANJAN COURT Order Dtd. |CRIMINAL (Seat
63 ||87068/2025)25.10.2025 365/2018 PANDA NO. 51(9999-12-31 |APPEAL No-5)
CONTC- COURT |Order Dtd. (Seat
64 187069/2025(29.10.2025 8734,/2023 H JENA NO. 1 12025-11-07 CONTEMPT No-2)
CONTC- NRUSINGH COURT |Order Dtd. (Seat
65 |87070/202529.10.2025 4402/2025 |CHARAN ROUT NO. 1 /2025-10-28 No-2)
CONTC- JAYAKRISHNA COURT |Order Dtd. (Seat
66 187071/202529.10.2025 4754/2025 |MOHAPATRA NO. 1 /2025-10-28 CONTEMPT No-8)
CONTC- COURT |Order Dtd. (Seat
67 |87073/202529.10.2025 | o 07,05, [P PUNYATOYA NO. 12025-10-28 |CONTEMPT | 27




WP (C) -

COURT

Order Dtd.

WRIT

(Seat

68 |87074/202529.10.2025 | /52" M MOHANTY vo. 1120251028 |leRANCH-4 23;
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
69 187076/2025|29.10.2025 6954 /2022 |S K BISWAL NO. 1 12025-10-28 |BRANCH-6 gg)
(Seat
WP (C) - COURT |Order Dtd. |[WRIT ©
70 [87078/202529.10.2025 |)- 0200 |T SWAIN vo. 1 025m10-28 |BRANCH-3 23)
(Seat
BLAPL- COURT |Order Dtd.
71 |87079/2025|29.10.2025 9157/2025 M K SWAIN NO. 1 12025-10-27 23;
(Seat
BLAPL- COURT |Order Dtd.
72 [87081/202529.10.2025 |I/'c, "0 ISUBAS SAMAL vo. 1 025m10-27 2?;
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
73 |87083/2025129.10.2025 3,500 /50p, [P SAMAL NO. 1|2025-10-27 |BRANCH-6 I;;’)
COURT (Seat
CMP- Order Dtd.
74 [87084/202529.10.2025 |70 o .0 . |P. K. JENA NO. e o-og No-
23 25)
WRIT
COURT (Seat
WP (C) - Order Dtd. [BRANCH ©
75 [87085/202529.10.2025 T2 20 N K SEN 22. 2025-10-17 |(DIVISTON TSO)
BENCH-3)
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
76 |87086/2025129.10.2025 |, 945 50y |D NAYAK NO. 1 (2025-10-09 |BRANCH-6 22)
(Seat
WP (C) - COURT |Order Dtd. ©
77 [87087/202529.10.2025 [ Z0” oo |S K SAHOO vo. 1 bh02eo10-28 gz)
WP (C) - COURT |Order Dtd. |[WRIT (Seat
78 87088/2025129.10.2025 1,500 /5005 R NAYAK NO. 1(9999-12-31 |BRANCH-1 |No-2)
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
79 [87092/202529.10.2025 |, .2l 0 |S K PARIDA vo. 112026 10-98 |BRANCH-6 22)
WP (C) - RANJAN KUMAR COURT |Order Dtd. |[WRIT (Seat
80 187093/2025129.10.2025 |, 505 /5025 [NAYAK NO. 1 /2025-10-28 |BRANCH-1 |No-3)
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
81 87095/2025(29.10.2025 |Joc.”, . |D PATTNAIK vo. 1 bh02e10o08 |lmRANCH-6 gz)
(Seat
WP (C) - COURT |Order Dtd. _
82 [87096/2025(29.10.2025 [To ro" . |PC MOHANTY vo. 1 bho2eo10-17 SZ)
WP (C) - MANORANJAN COURT |Order Dtd (Seat
83 187097/2025129.10.2025  154056/2025 |pADHT NO. 1 2025-10-28 gz;
WP (C) - MANORANJAN COURT |Order Dtd (Seat
84 187098/2025129.10.2025 154005 /5025 |pADHT NO. 1 2025-10-28 No-

26)




WP (C) - MANORANJAN COURT |Oorder Dtd. |[WRIT (Seat
85 187099/2025129.10.2025 1, 5459 /5025 |paDHT NO. 1 /2025-10-28 |BRANCH-2 |No-7)
WP (C) - MANORANJAN COURT |order Dtd. |[WRIT (Seat
86 187100/202525.10.2025 29876/2025 |PADHI NO. 1 |2025-10-28 |BRANCH-2 |No-7)
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
87 |87101/2025129.10.2025  [34114/50p5 P K MISHRA NO. 1 [2025-11-07 |BRANCH-5 |7
(Seat
WP (C) - COURT |Order Dtd. |[WRIT ©
88 187103/2025129.10.2025 54165 /5025 F C DAS NO. 1/9999-12-31 |BRANCH-6 Ifz)
(Seat
WP (C) - COURT |Order Dtd. -
89 187109/2025/29.10.2025 30272/2025 P K MOHANTY NO. 1 12025-11-14 TZ)
(Seat
WP (C) - COURT |Order Dtd. ©
90 |87111/202529.10.2025 |30,70" 0 R K MOHANTY vo. 1 booeo11-1a TZ)
WP (C) - MANORANJAN COURT |Order Dtd. |[WRIT (Seat
91 |87113/2025129.10.2025 134, ,4 /5025 |pADHT NO. 1 /2025-10-28 |BRANCH-5 gg;
WP (C) - MANORANJAN COURT |Order Dtd. |[WRIT (Seat
92 |87114/2025129.10.2025 154045 /2025 |pADHT NO. 1 /2025-10-28 |BRANCH-4 EZ;
CRLREV- COURT |Order Dtd. |CRIMINAL |(Seat
93 |87119/2025129.10.2025 |, 5,714 |R PRADHAN NO. 9 2025-11-27 |REVISION |No-3)
CONTC- COURT |Order Dtd. (Seat
94 |87122/202529.10.2025 | ;700 -7 o M R ROUTRAY NO. 9 |2025-10-24 |CONTEMPT |°°2)
COURT
CONTC- Order Dtd. (Seat
95 87123/2025|29.10.2025 S, -, M R ROUTRAY NO. 2 [505tt g Nees)
OLD
COURT
CONTC- Order Dtd. (Seat
96 (87127/202529.10.2025 | ooo0 K C PANDA NO. 2l 1024 Kooy
COURT
CRLREV- Order Dtd. (Seat
97 87128/202529.10.2025 |00 C . |J.BEHERA No. 2 [JreT TS Kooy
OLD
COURT
CRP- Order Dtd. [CIVIL (Seat
98 [87131/2025/29.10.2025 I 0 A MOHANTY ggb 2 13025-12-01 |REVISTON |Nows)
WP (C) - COURT Order Dtd. (Seat
99 187133/2025/29.10.2025 30006/2025 S. K. RATH NO. 1 19999-12-31 No-5)
WP (C) - SURENDRA COURT |order Dtd. |[WRIT (Seat
100 187135/2025129.10.2025 1,507 /5005 |pPRASAD BARIK NO. 1 /2025-10-28 |BRANCH-7 |No-5)
WP (C) - COURT Order Dtd. (Seat
101 [87136/2025(29.10.2025 |oocl” IS, K. RATH o1 losoe 1o as Kooy
WP (C) - AJTIT KUMAR COURT |Order Dtd. |[WRIT (Seat
102 187137/2025129.10.2025 1, 5,54 /5025 |saHO0 NO. 1 |2025-10-28 |BRANCH-7 |NOT

48)




(Seat

WP (C) - COURT |Order Dtd. -
103 187139/2025/29.10.2025 29888/2025 K. RATH NO. 119999-12-31 gg)
WP (C) - COURT |Order Dtd. |WRIT (Seat
104 187140/2025129.10.2025 )00y /50,5 (B K SAHOO NO. 1/2025-10-28 |BRANCH-2 |No-7)
(Seat
WP (C) - COURT Order Dtd. |[WRIT ©
105 187142/2025129.10.2025 |5 493g/2025 |5+ K- RATH NO. 1(9999-12-31 BRANCH-8 |,
(Seat
WP (C) - COURT |Order Dtd. |[WRIT ©
106 [87143/2025(29.10.2025 | ] coo) " IS MOHANTY Rl o e Lt SN Z;)
(Seat
WP (C) - COURT |Order Dtd. ©
107 187145/2025|29.10.2025 29272/2025 1 N MOHANTY NO. 1 12025-10-28 22)
WRIT
WP (C) - COURT |0Order Dtd. [BRANCH (Seat
108 (87147/2025(29.10.2025 |Jo oo’ /D K PRADHAN 7o, 1[2025-10-26 |(pTvisTON ng)
BENCH-1)
WRIT
COURT (Seat
WP (C) - Order Dtd. [BRANCH ©
109 187149/2025129.10.2025 20452/2025 K DAS g?. 2025-11-19 | (DIVISION T87)
BENCH-1)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
110 |87152/2025 (29.10.2025 |5 01" 0 |S C BISWAL NO. 025 1225 |sRANCH-3 Ti)
COURT (Seat
WP (C) - Order Dtd. _
111 (87154/2025(29.10.2025 |, ©0° IS K MOHANTY NO.  [DrCer otos No
21 11)
COURT (Seat
oJc- Order Dtd. [WRIT
112 [87156/2025(29.10.2025 | 1o0, o0 |T BAG NO. 1025 10-25 |sRANCH-3 TZ;
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
113 [87159/2025[29.10.2025 |5 5007 |7 BAG N0 025 10-23 |sRANCH-3 Tg)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
114 (87163/2025(29.10.2025 | ) 'o 0" o o |B K PATI N0 025 10-25 BRANCH-7 Tg)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
115 [87166/2025 (29.10.2025 | ]7g-1" o A MOHANTY N0 025 10-23 BRANCH-7 Tg>
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
116 187168/2025/29.10.2025 |1, 970 /5015 R K MOHAPATRA gi. 9025-10-23 |BRANCH-7 Tg)
COURT (Seat
WP (C) - Order Dtd.
117 187169/2025129.10.2025 17944/2025 P PANDA NO. 9999-12-31 No
21 18)
WP (C) - PTTAMBAR COURT |Order Dtd. |[WRIT (Seat
118 187170/2025129.10.2025 15530 /5022 |panDa NO. 6|2022-09-23 |BRANCH-5 |[NO~

21)




(Seat

ABLAPL- COURT |Order Dtd.
119 (87171/2025(29.10.2025 10485/2025 L K NAYAK NO. 6 12025-10-27 BAIL-2 T?;
COURT (Seat
ABLAPL- Order Dtd.
120 (87172/2025(29.10.2025 108482025 SARADA NAYAK NO. 2025-09-23 No-
17 17)
COURT (Seat
WP (C) - Order Dtd. _
121 |87173/2025(29.10.2025 21914/2024 M K PATI NO. 5025-10-28 No
17 17)
COURT (Seat
ABLAPL- Order Dtd.
122 187174/2025/29.10.2025 3468/2025 D K NAIK NO. 2025-10-27 No-
17 17)
COURT (Seat
WP (C) — Order Dtd. _
123 187175/2025/29.10.2025 30051/2025 S MOHANTY NO. 5025-10-28 No
17 17)
COURT (Seat
WP (C) — Order Dtd. _
124 |87177/2025129.10.2025 28180/2025 S K PRADHAN NO. 5025-10-27 No
17 17)
COURT
ABLAPL- Order Dtd. (Seat
125 |87178/20251(29.10.2025 10016/2025 B K PARDHI Tg. 5025-09-03 BAIL-1 No-5)
COURT
WP (C) — Order Dtd. |WRIT (Seat
126 (87179/20251(29.10.2025 6509/2022 A K NAYAK TS. 2025-10-28 |BRANCH-2 [No-7)
COURT
ABLAPL- Order Dtd. (Seat
127 187180/2025(29.10.2025 10008/2025 J R BISWAL TS. 5025-10-27 No-7)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
128 |187181/2025(29.10.2025 36624/2022 P CH DAS Tg. 2025-10-28 |BRANCH-7 ig)
COURT (Seat
ABLAPL- Order Dtd.
129 87182/2025(29.10.2025 9978/2025 C R NAYAK NO. 2025-10-27 BAIL-1 No
17 15)
COURT (Seat
ABLAPL- DEBENDRA Order Dtd.
130 187183/20251/29.10.2025 12028/2025 |SWATN NO. 2025-10-27 BAIL-1 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
131 /87185/2025(29.10.2025 12036/2025 S K BEHERA NO. 5025-12-03 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
132 187192/20251(29.10.2025 12034/2025 S K BEHERA NO. 2025-10-27 BAIL-1 No-
17 13)
COURT
WP (C) — Order Dtd. |WRIT (Seat
133 1/87194/20251/29.10.2025 24150/2025 R. K. BARIK Tg. 2025-10-28 |BRANCH-1 [No-3)
COURT (Seat
ABLAPL- Order Dtd.
134 187195/2025(29.10.2025 12040/2025 J R BISWAL Tg. 5025-12-15 BAIL-1 Tg;




WRIT

COURT (Seat
WP (C) — Order Dtd. |BRANCH
135 (87196/2025(29.10.2025 23974/2025 H. S. PANDA TS. 2025-10-28 | (DIVISION ng)
BENCH-1)
COURT
WP (C) — Order Dtd. |WRIT (Seat
136 187197/2025(29.10.2025 26576/2025 S. K. BISWAL TS. 2025-10-28 |[BRANCH-2 |No-9)
BIBHUTI COURT
137 |87198/2025(29.10.2025 ?2’21;\5124525 BHUSAN NO. gégiflgf‘;; B(I(s)‘f‘;f
MOHANTY 17
COURT (Seat
WP (C) — Order Dtd. |WRIT _
138 187199/2025(29.10.2025 29015/2025 S. K. PRADHAN Tg. 0025-10-28 |BRANCH-4 23)
COURT (Seat
CRLREV- Order Dtd.
139 (87200/2025(29.10.2025 797/2025 P.DASH NO. 3 5025-12-01 No-
OLD 37)
COURT (Seat
WP (C) — Order Dtd. _
140 |87201/2025(29.10.2025 25594/2025 A. K. MOHANTY NO. 3 2025-12-01 No
OLD 37)
COURT (Seat
ABLAPL- Order Dtd.
141 |87204/20251/29.10.2025 12031/2025 BALARAM SINGH NO. 3 2025-10-27 No-
OLD 37)
COURT (Seat
ABLAPL- Order Dtd.
142 |87205/2025129.10.2025 12011/2025 BALARAM SINGH NO. 3 2025-10-27 No-
OLD 37)
(Seat
WP (C) — COURT |Order Dtd. |[WRIT _
143 187206/2025(29.10.2025 30493/2025 J. D. MUDULI NO. 612025-11-10 |BRANCH-6 Tz)
(Seat
ABLAPL- COURT |Order Dtd.
144 |87207/2025129.10.2025 12018/2025 BALARAM SINGH NO. 6 12025-10-27 BAIL-1 TZ;
COURT (Seat
CRLA- Order Dtd.
145 /87208/20251(29.10.2025 1152/2025 BALARAM SINGH NO. 2 2025-10-28 No-
OLD 14)
COURT
ABLAPL- PANCHANAN Order Dtd. (Seat
146 87211/20251259.10.2025 |y 5456/2025 |PANIGRAHT Ifg 2025-12-15 PATLT2 Ino-7)
COURT
ABLAPL- Order Dtd. (Seat
147 |87212/2025|29.10.2025 [0 50 o M N MOHANTY Ifg 2025-10-27 No-7)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
148 187214/20251/29.10.2025 29870/2025 BK PANDA NO. 3 2025-10-27 |BRANCH-3 No
OLD 33)
COURT
ABLAPL- NIRA SUNDAR Order Dtd. (Seat
149 |87215/2025(29.10.2025 12023/2025 |PANDA ggb 3 2025-10-27 BAIL-1 No-6)
RAMESH COURT (Seat
150 (87216/202529.10.2025 750007 |CHANDRA NO. [OPOST TS [BATL-1  |No-
MAHARANA 17 14)




_ |rRaMESH COURT (Seat
151 [87218/2025(29.10.2025 (70770 - |CHANDRA No. [PST DTS [BATL-2 |-
MAHARANA 17 10)
COURT (Seat
ABLAPL- Order Dtd.
152 [87220/2025|29.10.2025 |7 oo |C R NAYAK NO. | ioe_10-27 No-
17 10)
BICHITRA COURT
153 (87221/2025 29.10.2025 5250 . [NARAYANA o. (OFSer Ut: leari-2 éif;f
SATAPATHY 17
(Seat
WP (C) - COURT |Order Dtd. |WRIT N
154 187222/2025|29.10.2025 8104/2022 |F K PARIDA NO. 1 12025-12-01 |BRANCH-7 22)
COURT (Seat
ABLAPL- Order Dtd.
155 [87223/2025|29.10.2025 | o,>%" >0 o |L K NAYAK NO.  |Jioe_g7_,4 [BAIL-1  No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
156 [87224/202529.10.2025 |7 " oo [RK MALLICK NO.  |Joge_ip-, |[BAIL-1  No-
17 14)
COURT (Seat
WP (C) - Order Dtd. [WRIT -
157 [87225/2025|29.10.2025 o0 0 o [B C PANDA Tg. 2025-10-2 |BRANCH-4 23)
COURT (Seat
ABLAPL- | ACHYUTANANDA Order Dtd.
158 187226/2025129.10.2025 |66 /2025 |pATTANAIK TS' 2025-07-17 23;
COURT (Seat
WP (C) - Order Dtd. [WRIT N
159 [87227/202529.10.2025 |Jooc o0 o |A K SWAIN TS. 5025-10-27 |BRANCH-4 23)
COURT (Seat
ABLAPL- Order Dtd.
160 [87229/202529.10.2025  [4q0" 50, [H JENA NO.  05e 10-97 No-
17 37)
WRIT
COURT (Seat
WP (C) - Order Dtd. [BRANCH -
161 [87231/202529.10.2025 |, 0 0 o 0oc M. R. BARIK Tg. 2025-10-28 | (DIVISION Tgl)
BENCH-1)
(Seat
WP (C) - COURT |Order Dtd. N
162 [87233/202529.10.2025 |5 50000, |T- BAG Mo & lo2e-11-06 Tgl)
(Seat
WP (C) - COURT |Order Dtd. |WRIT -
163 [87234/202529.10.2025 |, oc oo, |S K BEHERA 1o & 025 1027 |BRANCH-6 gg)
(Seat
ABLAPL- COURT
164 [87236/2025|29.10.2025 |0 ' [P K MOHANTY . & gg;
ABLAPL-  |ASWINI KUMAR COURT |Order Dtd. (Seat
165 |87237/2025129.10.2025  f919,5025 |mIsura 3 NO. 6 [2025-10-27 |PPTETL no-g)
ABLAPL- COURT |Order Dtd. (Seat
166 (87238/2025|29.10.2025 [ =" o N K SATPATHY 10 & |2025-10-27 No-4)
ABLAPL- COURT |Order Dtd. (Seat
167 [87239/2025 |29.10.2025 |5~ . [CHHABI RANA 10 & |2025-10-27 No-4)




168 |87240/2025(29.10.2025 22325;525 K K NATH ;g?Rg ggggflgE§% §§?2§
169 |87241/2025(29.10.2025 2?;25;525 G D SINGH %g?RT ggggflﬁfgé éifj?
170 l87243/2025 29.20. 2025 PELAEL | Honsmaaan o xder o, e
171 |87244/2025(29.10.2025 ?235535024 K K NATH %g?RT ggg?flgfg% éifj?
172 [87245/2025[29.10.2025 2720000 1B K PARDHI vo. e arS: |pATL-2 v
17 11)
173 [87246/2025(29.10.2025 o, 2770 M R ROUTRAY o, ey, o
17 11)
174 [87247/2025(29.10.2025 ggégé;2019 P BEHERA ES?RT gggiflgfgé g§£ECH_4 éifat
17 27)
175 (87248/2025(29.10.2025 ?2?252625 gzggéRANJAN ES?RT ggg:flgES% éifat
17 27)
176 87249/2025 [29. 10,2025 [TTPET- oy gy 0. [Snder S I e
177 (87250/2025 [29.10.2025  [FBLAPL= o 5 pagy §§‘.M order Dd. (seat
178 |87252/2025(29.10.2025 ??3??35025 MANGU NANDY %g?RT ggggflgffé éif?f
179 |87253/2025(29.10.2025 ggégz;2023 D P DASH §§?RT ggggflgfgg gEiECH_6 é;?at
180 |87255/2025(29.10.2025 25222;2023 D P DASH §§?RT ggggflgfgg giiECH—6 é;?at
_ Co (s
181 |87256/2025(29.10.2025 ggégz/2023 D P DASH TS?RT ggggflgfgg giiECH—6 EZ?at
) COURT WRIT (Seat
182 (87257/2025(29.10.2025 ¥S§21/2025 A K BEHERA Tg. Sgggflgfg% %E?SggION ngj
BENCH-1)
183 [87258/2025(29.10.2025 ?23?53;025 ?gﬁiA KUMAR §§?RT Séiiflgfi; %gzjt




WRIT

184 (87259/2025(29.10.2025 25§21;2025 H K MOHANTA %g?RT géiﬁflgff; ?E?SESION %E:jt
BENCH-1)
185 |87260/2025(29.10.2025 ?282535025 P K MOHANTY ES?RT gggiflﬁffé éifat
17 105)
186 (87262/2025(29.10.2025 ggég;;2025 M NAIK Eg?RT 2g§§flgfgé éifat
25 105)
187 |87263/2025(29.10.2025 ?28253;025 R CH ROUT Eg?RT ggggflgffé éiﬁat
17 105)
168 (87264/2025 29.10.2005 |"2(D" o wrsuma jg Order Ded. WRIT | (Seat
189 (87265/2025(29.10.2025 | 270 |B MISHRA §§?RT T ars: |parL-2 éifj?
190 |87266/2025(29.10.2025 §§§3222025 B MISHRA %g?RT T ao: éif?f
191 07267/2025 29.10.2025 (LA BB AR oo o, Crder D, e
192 |87269/2025 29.10.2025 ?gé2222025 LAXMAN BHOT §§?RT ok éifj?
193 [87270/2025(29.10.2025 > UL7C | paNDA %g?RT T arss éif?f
194 |87271/2025(29.10.2025 25381;2025 S DASH §§?RT ggggflgfgé éif?f
195 (87272/2025(29.10.2025 ggégé;2025 M NAIK §§?RT ggnglgfgi giiﬁcn—4 %g?at
BENCH-2)
197 |87275/2025(29.10.2025 giéié;2025 MONOMOY BASU §§?RT ggggflgfgé gEiECH—S é;?at
198 [87276/2025(29.10.2025 ggéiz;2025 S K LENKA §§?RT Sgggflgfgé A, éif?f
199 |87277/2025(29.10.2025 §§i§;;2025 N ROUT §§?RT ggggflgfgé EE£ECH_5 ég?at




COURT

WP (C) - Order Dtd. |WRIT (Seat
200 (87278/20251(29.10.2025 29680/2025 B K DAS gg. 2025-10-28 |[BRANCH-1 |No-3)
COURT
WP (C) — Order Dtd. |WRIT (Seat
201 |87279/2025129.10.2025 | 9460,2025 [C RANA e’ |9999-12-31 |BRANCH-2 |No-7)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
202 |87280/20251(29.10.2025 29863/2025 C RANA gg. 9999-12-31 | (DIVISION ng)
BENCH-2)
WRIT
COURT (Seat
WP (C) - Order Dtd. |BRANCH _
203 (87281/20251(29.10.2025 29639/2025 R K MOHAPATRA gg. 2025-10-28 | (DIVISION ng)
BENCH-3)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
204 |87282/20251(29.10.2025 24438/2025 N MALLICK gg. 2025-10-28 | (DIVISION T87)
BENCH-1)
WRIT
WP (C) - COURT |Order Dtd. |BRANCH (Seat
205 (87283/20251(29.10.2025 14616/2025 B. C. PANDA NO. 1 2025-11-11 | (DIVISION Tg;)
BENCH-1)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
206 (87285/20251(29.10.2025 29873/2025 M. NAIK NO. 9999-12-31 |BRANCH-3 No
25 33)
COURT (Seat
WP (C) - Order Dtd. _
207 |87286/20251(29.10.2025 22185/2025 B. DAS NO. 5025-10-27 No
25 33)
COURT (Seat
WP (C) - Order Dtd. _
208 |87287/20251(29.10.2025 29994/2025 A. K. PANDA NO. 2025-10-28 No
25 33)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
209 /87288/20251(29.10.2025 22734/2025 P. BASTIA Tg. 2025-12-08 |BRANCH-5 gi)
COURT (Seat
CMP- Order Dtd.
210 (87292/20251(29.10.2025 1648/2025 S. K. BISWAL NO. 5025-10-28 No-
23 21)
COURT (Seat
CMP- ASHUTOSH Order Dtd.
211 |87293/20251(29.10.2025 1710/2025 MOHANTY NO. 2025-10-28 No-
23 21)
COURT (Seat
CONTC- Order Dtd.
212 |87294/20251(29.10.2025 4880/2025 D. K. MOHANTY NO. 2025-10-24 No-
23 21)
COURT (Seat
CONTC- Order Dtd.
213 187295/20251(29.10.2025 4879/2025 D. K. MOHANTY NO. 2025-10-24 No-
23 21)
COURT
CRLMC- Order Dtd. |CRIMINAL |(Seat
214 |87296/20251(29.10.2025 3267/2025 J. KAMILA NO. 2025-10-13 MISC No-4)

23




COURT

215 187297/2025(29.10.2025 22223;025 R. K. SARANGI gg, ggggflgfg% éifzf

216 |87298/2025|29.10.2025 253%35025 PRATAP SAHOO §§?RT ggggflgfg% §§?2§

217 |87299/2025|29.10.2025 223235025 PRATAP SAHOO §§?RT 2g§§flgfg% éifj?

218 |87300/2025|29.10.2025 353232025 7. SAHOO ;g?Rg ggggflgfgé éifzf
OLD

219 |87301/2025|29.10.2025 §§i235025 rnT KUMAR EézRg ggggflgfg% §§?2§

220 /87302/2025(29.10.2025 223235025 R. K. MISHRA §§ER2 Sggiflgfg% éifj?

221 |87303/202529.10.2025 222232025 géi?g SAGAR Engg ggg;flgES% éifj?

222 |87304/202529.10.2025 Z?gTS;OZS D. K. JENA Eg?Rg Ségﬁflgffg §§?Z§
OLD

223 [97305 /2025 29.10. 2025 CTLEEV, st e vo. 2 5er oL, oo

r2s s7300/2025 29 10,205 CUSEL oo xowes e

225 [87307/2025(29.10.2025 ?233535025 B DAS EggRg ggggflgE§% §§?2§

226 |87308/2025(29.10.2025 SEE?EX;S S. PASAYAT Eg?Rg ggggfl?ffi éifj?
OLD

227 |87309/2025|29.10.2025 32552355 SAMIR BARIK ;g?Rg ggggfl?fgé éifj?
OLD

228 87310/2025(29.10.2025 22352355 D. K. NATK ;g?Rg ggggflgfgé §§f2§
OLD

229 |87311/2025|29.10.2025 2535025 Egg?A KISHORE §§?RT ggggflgfgi éifj?

230 |87312/2025|29.10.2025 §§g§3;025 C. R. KAR ES?RT 23??518534 éifj?

16




COURT

CRLREV- JADUNATH Order Dtd. (Seat
231 |87313/2025129.10.2025  |579,5025  |pRADHAN 10 |2025-10-27 No-4)
COURT
BLAPL- AMLAN SHAKTI Order Dtd. (Seat
232 [87314/2025 29.10.2025  [S020 LB N0 [os1gmay BRILTL T
COURT (Seat
WP (C) - Order Dtd. |[WRIT _
233 [87315/2025(29.10.2025 | 107 |B. ROUT N0 oo5i10-26 RANCH-8 28)
COURT (Seat
WP (C) - Order Dtd. |[WRIT _
234 (87316/2025 29.10.2025  |30)7 . |B. ROUT N0 oo5 1026 |RANCH-3 28)
WRIT
COURT (Seat
WP (C) - Order Dtd. |BRANCH _
235 |87317/2025 29.10.2025 |37 |B. ROUT N0 h25o10-26 | (DTVISTON TSS)
BENCH-1)
COURT (Seat
WP (C) - TUKUNA KUMAR Order Dtd. _
236 |87318/2025 29.10.2025 )¢ 207 | DEORS No. [ TORT 0TS No
16 108)
COURT (Seat
BLAPL- AMLAN SHAKTI Order Dtd.
237 [87319/2025 29.10.2025  [S0020 B No. [DrSer ot No-
16 108)
COURT (Seat
238 (87320/2025 29.10.2025 |27 M. R. BARIK No. 3 F5er Dre. No-
OLD 108)
COURT (Seat
CRLREV- SIBA PRASAD Order Dtd.
239 [87321/2025|29.10.2025 NO. 3 No-
622/2025  |SAHOO oop " |2025-12-01 108)
COURT (Seat
WP (C) - Order Dtd.
240 [87328/2025(29.10.2025 J. SAHOO NO. 3 No-
29683/2025 oon > [2025-10-24 o8
COURT (Seat
WP (C) - M/S.HRUSIKESH Order Dtd. |[WRIT _
241 187332/2025129.10.2025 ) 9886 /2022 |TRIPATHY NO. 3 15025-10-17 |BRANCH-8 |\O
OLD 42)
COURT
WP (C) - Order Dtd. WRIT (Seat
242 (87333/2025(29.10.2025 |3 o [B.DAS N0, 3 o5 10-24 BRANCH-1 od)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
243 (87336/2025(29.10.2025 | 2000 |B.DAS NO. 3 oroet Ty Mmamcns NO
OLD 28)
COURT (Seat
WP (C) - Order Dtd. |[WRIT _
244 (87337/2025(29.10.2025 {21507 |3 SAHOO NO. 3 [ T Ot I eq g NO
OLD 48)
COURT
WP (C) - Order Dtd. |WRIT (Seat
245 (87340/2025(29.10.2025 |30 |B.DAS N0, 3 5 10-24 BRANCH-2 o7)
COURT (Seat
WP (C) - Order Dtd. |[WRIT _
246 (87343/2025[29.10.2025 | 1517 |B.Das N0, 3 5 1024 BRANCH-4 23)




COURT

247 |87345/2025|29.10.2025 ggégz;zozl B.DAS ggb 3 ggggflgfgé giiECH—Z éif2§
248 (87348/202529.10.2025 [0 )7 |B.DAS vo. 3 T oS o s v
OLD 34)
249 [87351/2025(29.10.2025 25;22;2021 B.DAS vo. 3 T oo P s v
OLD 40)
250 |87353/2025 29.10.2025 ggéig;202l B.DAS vo. 3 oy I s v
OLD 40)
251 (87355/2025 [29.10.2025  [10.C)°  |B.DAS vo. 3 T oS o v
OLD 44)
252 |87357/2025|29.10.2025 ?5452;2025 B.DAS ES?RT ggiﬁfogfﬁg gEiECH_5 é;?at
253 |87358/2025(29.10.2025 ?8252;2025 PK MISHRA ES?RT Sggiflgfgé é;?at
255 |87360/2025(29.10.2025 ?gégg;2021 B.DAS ES?RT 2322513324 gEiECH_5 é;?at
257 |87363/2025|29.10.2025 25{22;2020 B.DAS ES?RT 232@?13524 gEiECH_g %;?at
258 |87365/2025(29.10.2025 ggégé;zozo B.DAS ES?RT 2322513524 gEiECH_6 é%;at
289 [57367/2025 29.10.2025 24000, o ons o B i Mo
s sz s s.20zs P o comover o,z
261 |87369/2025(29.10.2025 ggég;;2021 M PATI ;g?Rf ggiiflgfﬁ; QE£ECH_8 ég;at
s S YA comloree s, oz
263 [87371/2025(29.10.2025 gigé;023 R K MALLICK ;g?Rg g;g;flgfgi ;?;?ﬁiAL éifgf




WP (C) — COURT |Order Dtd. (Seat
264 |87377/20251(29.10.2025 29747/2025 J. K. BARIK NO. 5 12025-10-27 No-9)
OTAPL- COURT Order Dtd. (Seat
265 (87383/20251(29.10.2025 59/2025 K DAS NO. 5 12025-10-27 No-9)
OTAPL- COURT |Order Dtd. (Seat
266 (87385/20251(29.10.2025 59/2025 S K SAHU NO. 5 12025-10-27 No-9)
OTAPL- COURT |Order Dtd. (Seat
267 |87386/20251(29.10.2025 47/2025 K DAS NO. 5 12025-10-27 No-9)
CMP- LAXMIDHAR COURT |Order Dtd. (Seat
268 187387/202525.10.2025 1598/2025 |MOHANTY NO. 51|2025-10-16 No-9)
OTAPL- COURT Order Dtd. (Seat
269 (87388/20251(29.10.2025 47/2025 S K SAHU NO. 5 12025-10-27 No-9)
OTAPL- COURT Order Dtd. (Seat
270 |87389/20251(29.10.2025 61/2025 K DAS NO. 5 12025-10-27 No-9)
OTAPL- COURT |Order Dtd. (Seat
271 187390/2025(29.10.2025 61/2025 S K SAHU NO. 5 12025-10-27 No-9)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
272 187391/2025(29.10.2025 37266/2021 S K BEHERA NO. 5 12025-10-27 |BRANCH-5 2;)
(Seat
OTAPL- COURT |Order Dtd.
273 187392/20251(29.10.2025 46/2025 K DAS NO. 5 12025-10-27 22;
(Seat
OTAPL- COURT |Order Dtd.
274 187393/20251(29.10.2025 46/2025 S K SAHU NO. 5 12025-10-27 22;
(Seat
OTAPL- COURT |Order Dtd.
275 187394/20251(29.10.2025 45/2025 K DAS NO. 5 12025-10-27 gg;
(Seat
OTAPL- COURT |Order Dtd.
276 |87395/20251(29.10.2025 45/2025 S K SAHU NO. 5 12025-10-27 g;;
(Seat
OTAPL- COURT |Order Dtd.
277 |87396/20251(29.10.2025 48/2025 K DAS NO. 5 12025-10-27 22;
(Seat
OTAPL- COURT |Order Dtd.
278 |87397/20251(29.10.2025 48/2025 S K SAHU NO. 5 12025-10-27 gg;
(Seat
WP (C) - COURT |Order Dtd. _
279 187398/20251(29.10.2025 30595/2025 A. K. NAYAK NO. 5 12025-10-29 g;)
COURT (Seat
CRLREV- JYOTISH Order Dtd.
280 (87399/20251(29.10.2025 768/2025 RANJAN DAS NO. 3 5025-12-02 No-
OLD 32)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
281 |87400/20251(29.10.2025 12877/2024 P. K. BEHERA ggb 3 2025-10-27 |(DIVISION Ti6)

BENCH-2)




282 |87401/2025|29.10.2025 22323;025 A.K.BEHERA §§ER§ ggggflgfgé %;th
283 [87402/2025(29.10.2025 §§§§§624 P .K.MOHANTY ;g?Rg ggggflgfgé %;th
284 (87403/2025(29.10.2025 fgg;/2025 S.K.ROUT Eg?RT ggngo?fgé éifat
23 116)
285 [87404/2025(29.10.2025 222%3;025 J. C. BARAL §§ER§ ggggflgfg% %;th
286 |87405/2025(29.10.2025 fgﬁ;/2025 P.K.DAS Eg?RT gggiflgfgé éiﬁat
23 116)
287 |87406/2025|29.10.2025 ?fg?fggZS A. K. BEHERA ES?RT gggiflgfg% éifat
23 116)
288 (87407/202529.10.2025 ?282532025 giiggigH §§?RT ggggflgfﬁé BAIL-1 %g?at
290 |87409/2025(29.10.2025 ?232535025 giiggigH §§?RT gggiflgfg% BATL-1 %g?at
291 (87410/2025(29.10.2025 ?23253;025 gﬁiggigH %g?RT ggggflgfg% BATL-1 %;?at
292 (87412/2025(29.10.2025 ?232535025 SARAT DASH ES?RT ggggflgE§% BATL-2 éifat
17 12)
293 (87413/2025|29.10.2025 |SAO-8/2006 |M BEHERA §§?RT T o, [aoe éifzf
o
295 [87415/2025(29.10.2025 |SAO-8/2006 U P BAG %g?RT 232?513534 iﬁggii éif:?
296 [87416/2025(29.10.2025 ??33535025 éﬁxiﬁANDAN %g?RT ggggflgfg% BAIL-1 %g?at
297 |87417/2025|29.10.2025 ??g253;025 SARAT DASH %g?RT géiiflﬁfig %g?at




COURT (Seat
ABLAPL- Order Dtd.
298 |87418/20251(29.10.2025 10188/2025 A. K. BEHERA NO. 2025-10-27 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
299 187419/20251(29.10.2025 9951,/2025 SARAT DASH NO. 2025-10-27 No-
17 14)
COURT (Seat
ABLAPL- TUKUNA KUMAR Order Dtd.
300 187420/2025/29.10.2025 9903/2025 MISHRA NO. 5025-10-27 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
301 187421/2025/29.10.2025 9830/2025 A. K. BEHERA NO. 2025-11-13 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
302 187422/20251/29.10.2025 8978/2025 A. K. BEHERA NO. 5025-09-22 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
303 /87423/20251/29.10.2025 7047/2025 A. K. BEHERA NO. 5025-10-27 No-
17 14)
COURT (Seat
CRLMC- SUSANTA KUMAR Order Dtd.
304 |87424/20251(29.10.2025 4343/2025 |LENKA C NO. 5025-10-27 No-
17 14)
COURT (Seat
CRLMC- AMLAN SHAKTI Order Dtd.
305 |/87425/20251(29.10.2025 4377/2025 PAUL NO. 5025-10-27 No-
17 14)
COURT (Seat
WP (C) — Order Dtd. _
306 187426/20251/29.10.2025 29883/2025 P. K. BEHERA NO. 3 5025-10-27 No
OLD 14)
COURT
ABLAPL- Order Dtd. _ (Seat
307 187428/2025/29.10.2025 10004/2025 AT NAYAK ggb 3 5025-10-28 BAIL-1 No-6)
COURT
ABLAPL- Order Dtd. _ (Seat
308 187429/2025/29.10.2025 10004/2025 AT NAYAK ggb 3 2025-10-28 BAIL-1 No-6)
COURT
ABLAPL- Order Dtd. (Seat
309 187430/20251/29.10.2025 10004/2025 AT NAYAK ggb 3 2025-10-28 BAIL-1 No-6)
COURT
ABLAPL- Order Dtd. _ (Seat
310 |87431/2025/29.10.2025 10004/2025 AT NAYAK ggb 3 5025-10-28 BAIL-1 No-6)
COURT
ABLAPL- BISWAMITRA Order Dtd. (Seat
311 /87434/2025/29.10.2025 9165/2025 |RANA TS. 2025-12-03 No-6)
COURT
ABLAPL- Order Dtd. (Seat
312 187435/20251/29.10.2025 8483/2024 SP SAMANTA ggb 2 2024-08-21 No-6)
COURT
ABLAPL- BISWAMITRA Order Dtd. (Seat
313 /87436/2025/29.10.2025 9166/2025 |RANA NO. 5025-12-03 No-6)

17




COURT

ABLAPL- BISWAMITRA Order Dtd. (Seat
314 [87437/202529.10.2025 o000 Con 0. e 1p0s BRILL %
COURT
ABLAPL- BISWAMITRA Order Dtd. (Seat
315 |87438/202529.10.2025  [goe ot o oY C.0. MO s 1am03 Kooy
COURT
ABLAPL- BISWAMITRA Order Dtd. (seat
316 (87439/2025 (29.10.2025  [2 m o o 2 c.0. MO Daeiags BMITL T
COURT
CMP- Order Dtd. (Seat
317 |87440/2025(29.10.2025 158/2025 H.K.DASH C.O. NO. 3 2025-12-02 No-1)
OLD
COURT
RSA- Order Dtd. (Seat
318 (87441/202529.10.2025 |07, . [P R SWAIN C-0- MO fooee 5 o)
COURT
RSA- Order Dtd. |SECOND (Seat
319 (87442/2025(29.10.2025  |1557, . |B DAS C.0. MO 9 LoiStiT Yy apbEAL  o-d)
COURT
CRLA- Order Dtd. |CRIMINAL |(Seat
320 (87445/2025 29.10.2025 | '° . |A. K. BEHERA |C.O. ggb 9 |5025-10-29 |APPRAL Noed)
COURT
CRLMC- BISWARANJAN Order Dtd. (Seat
321 (87448/202529.10.2025 |70 00 | c.o. ggb 2 5095 09o0s Noed)
COURT
CRLA- Order Dtd. (Seat
322 (87449/2025 29.10.2025 |//20" 0, |S K SUNDARA |C.O. gg. 0251096 Noed)
CRLA- COURT |Order Dtd. (Seat
323 (87450/2025 29.10.2025 |00 . N K ROUT c.o. o, & bosoo10-29 Noed)
WRIT
WP (C) - JYOTT PRAKASH Entire BRANCH (Seat
324 |87006/20251/29.10.2025 15877/2016 |SAMAL GENERAL Brief (DIVISION Tg;)
BENCH-2)
WRIT
WP (C) - JYOTT PRAKASH Entire BRANCH (Seat
325 (87007/2025129.10.2025 8290/2016 |SAMAL GENERAL Brief (DIVISION Ti;)
BENCH-2)
(Seat
ABLAPL- MOHAMMED Order Dtd.
326 (87011/2025129.10.2025 5019/2025 |FARADISH GENERAL 5025-05-08 Ti;)
CRLMP- (Seat
327 187016/20251(29.10.2025 SUSHILA GENERAL Vakalatnama No-
1265/2025
114)
ABLAPL- JEET SWARUP Order Dtd (Seat
328 187019/20251/29.10.2025 11991/2025 |SAMAL GENERAL 5025-10-23 BATL-1 Tg;
ABLAPL- GIRISH KUMAR Order Dtd (Seat
329 (87022/2025129.10.2025 7047/2025 |SUNDARAY GENERAL 2025-09-08 No-

15)




WPC (OAC) - |MURALIDHAR Order Dtd. (Seat
330 (87024/202529.10.2025 | oo o T I GENERAL S029506-1; OB Branch | °ST
CONTC- DEBIDUTTA Order Dtd. (Seat
331 (87028/20251/29.10.2025 600/2011 MOHAPATRA GENERAL 5018-01-04 No-1)
WP (C) - DEEPAK KUMAR Order Dtd. [WRIT (Seat
332 [87040/2025 29.10.2025 |5, Z00 Dl GENERAL oo 10 se Branchoe 22;
ABLAPL- GIRISH KUMAR Order Dtd (Seat
333 (87072/2025129.10.2025 7047/2025 |SUNDARAY GENERAL 5025-10-27 22;
FAO- ANTRUDDHA Order Dtd. |MESC: (Seat
334 |87094/20251/29.10.2025 301/2020 SETHI GENERAL 2025-04-04 2E§EAL No-9)
FAO- ANIRUDDHA Order Dtd MISC. (Seat
335 (87102/2025 29.10.2025 |0 0o It GENERAL 0250404 2E§EAL Nocs)
FAO- ANTRUDDHA Order Dtd. |M1SC- (Seat
336 (87104/2025[29.10.2025 3007, o [ GENERAL 2025-04-03 [PEEEAL 1 %G,
FAO- ANTRUDDHA order ptd. |1iSC: (Seat
337 (87105/2025 29.10.2025 |1 0o oo GENERAL 02e0a-1s éggEAL Noes)
FAO- ANIRUDDHA Order Dtd MISC. (Seat
338 (87106/202529.10.2025 |, o000 o oo GENERAL 025 04-04 2E§EAL Noe2)
FAO- ANTRUDDHA order ptd. |MiSC: (Seat
339 (87120/2025[29.10.2025  [co " oo S GENERAL 2025-04-03 [PEEEAL | %5,
FAO- ANTRUDDHA order ptd. |MiSC: (Seat
340 (87125/2025[29.10.2025  |yo" o [quriy GENERAL 2025-04-03 [PREEAL | %5,
FAO- ANIRUDDHA Order Dtd MISC. (Seat
341 (87129/2025(29.10.2025 L0000 [ ao GENERAL 2025-05-0 [PREEAL %5,
FAO- ANTRUDDHA order ptd. |MiSC: (Seat
342 (87134/2025(29.10.2025 3000 (oot GENERAL 50950404 2E§EAL Nocs)
FAO- ANIRUDDHA Order Dtd MISC. (Seat
343 (87167/2025[29.10.2025  [¢" . o S GENERAL 2025-04-03 [PREEAL | %0,
FAO- ANTRUDDHA Order Dtd. |[MISC: (Seat
344 [87176/2025(29.10.2025 |3 °0 o (S GENERAL 2025-04-04 [PREEAL %0,
FAO- ANIRUDDHA Order Dtd MISC. (Seat
345 (87184/2025(29.10.2025 | e” 1o [anTaT GENERAL 2095-04-01 [PEEEAL | %0,
FAO- ANTRUDDHA Order ptd. |MiSC: (Seat
346 (87187/2025(29.10.2025 1o 0o [qarnr GENERAL 2025 0ac0s [PPPEAL  |0°°0)

SEC.




MISC.

FAO- ANTRUDDHA Order Dtd. (Seat
347 [87191/202529.10.2025 |17, (o GENERAL 2025-04-04 [PREEAL %0,
WP (C) - SURYAKANTA Entire WRIT (Seat
348 |87193/20251/29.10.2025 37274/2021 |DAS GENERAL Brief BRANCH-5 22;
WP (C) - MANOJ KUMAR Order Dtd (Seat
349 |87202/2025129.10.2025 11644/2025 RANA GENERAL 5025-05-01 22;
FAO- ANTRUDDHA Order Dtd. |MESC: (Seat
350 (87230/202529.10.2025 g5 o (i GENERAL 2025-04-04 PPPERL Iy 7,
FAO- ANIRUDDHA Order Dtd MISC. (Seat
351 (87232/202529.10.2025 [/ o (o GENERAL 2025-04-03 [PEEEAL | 5,
WP (C) — MANOJ KUMAR Order Dtd. (Seat
352 (87235/2025 (29.10.2025 )00 0o ot GENERAL 095021 Nocs)
FAO- ANTRUDDHA order ptd. |MiSC: (Seat
353 (87242/2025 (29.10.2025 | 0o oo GENERAL 0950404 gggEAL Nocs)
FAO- ANIRUDDHA Order Dtd MISC. (Seat
354 (87251/202529.10.2025 |o 000000 oo GENERAL 0950404 égiEAL Noe2)
FAO- ANIRUDDHA Order Dtd MISC. (Seat
355 (87254/2025 (29.10.2025 |o o0 o RTHI GENERAL 0250404 2E§EAL Noes)
MA- MANOJ KUMAR order ptd. |MiSC: (Seat
356 (87261/202529.10.2025 |;50 00 s GENERAL 2035-10-27 REPERL 0%,
RVWPET - SOUMYASARATHT Order Dtd. [CIVIL (Seat
357 |87268/20251/29.10.2025 236/2022 DAS GENERAL 2025-02-05 |REVISION [No-1)
WA- MANOJ KUMAR Order Dtd. |WRIT (Seat
358 (87274/20251/29.10.2025 1806/2022 |RANA GENERAL 2025-10-14 |APPEAL No-6)
BLAPL- BISWARANJAN Order Dtd. (Seat
359 (87289/202529.10.2025  |7/eo 10 2 GENERAL s ey
WRIT
WP (C) - MANOJ KUMAR Order Dtd. |BRANCH (Seat
360 (87290/20251/29.10.2025 6199/2025 |RANA GENERAL 5025-06-24 (DIVISION Ti;)
BENCH-2)
WA- MANOJ KUMAR Order Dtd. |WRIT (Seat
361 (87291/20251/29.10.2025 1433/2022 |RANA GENERAL 2025-08-04 |APPEAL No-4)
WA- MANOJ KUMAR Order Dtd. (Seat
362 (87361/2025(29.10.2025  |noy pooc o GENERAL oo o)
Judgement (Seat
WP (C) - PRAHALLAD _ [WRIT ©
363 (87364/20251/29.10.2025 12165/2020 |CHANDRA DAS GENERAL Dtd. 2025 BRANCH-6 No
10-24 16)
WP (C) - SATYARANJAN Order Dtd (Seat
364 |87366/20251/29.10.2025 23826/2025 |DEY GENERAL 5025-10-24 No-

16)




WA- MANOJ KUMAR Order Dtd. |WRIT (Seat
365 (87372/202529.10.2025 796/2022  |RANA GENERAL 9025-10-28 | APPEAL No-2)
MANOJ KUMAR Order Dtd. |FIRST (Seat
366 187373/2025/29.10.2025 FA-31/1996 RANA GENERAL 5025-10-28 |APPEAL No-5)
ABLAPL- PRABIR KUMAR Order Dtd. (Seat
367 187411/2025/29.10.2025 12016/2025 RAY GENERAL 5025-10-27 No-5)
BLAPL- OM PRAKASH Order Dtd. (Seat
368 187427/2025/29.10.2025 9231/2025 |SARAN GENERAL 5025-10-29 No-5)
WP (C) - PRAHALLAD Order Dtd. |WRIT (Seat
363 187432/202525.10.2025 23453/2025 |CHANDRA DAS GENERAL 2025-10-17 |BRANCH-1 |No-2)
RSA- DEVI PRASAD \ SECOND (Seat
370 187433/20251/29.10.2025 235/2014 MOHAPATRA GENERAL Misc.case APPEAL No-7)
WP (C) - Order Dtd giiﬁcn (Seat
371 187013/20251(29.10.2025 24453/2025 U.K.PANDA GENERAL 2025-10-17 |(DIVISION ng)
BENCH-1)
(Seat
WP (C) - Order Dtd. _
372 187015/20251(29.10.2025 27268/2025 M.R.SAHOO GENERAL 5025-10-14 T86)
CONTC- (Seat
373 187042/20251(29.10.2025 N R PANDA GENERAL No-
4659/2025
106)
(Seat
CRLREV- Order Dtd.
374 187043/20251(29.10.2025 726/2024 G.SUNDARA GENERAL 5025-11-19 No-
106)
(Seat
CRLMC- S. R. Order Dtd.
375 187075/20251(29.10.2025 4285/2025 |PATTNATK GENERAL 2025-10-27 ng)
(Seat
CRLMC- S. R. Order Dtd.
376 187077/20251/29.10.2025 4283/2025 |PATTNATK GENERAL 2025-10-27 Tg;)
(Seat
CRLMC- S. R. Order Dtd.
377 187080/2025/29.10.2025 4286/2025 |PATTNATK GENERAL 5025-10-27 Tg;)
ABLAPL- MANOJ KUMAR Order Dtd. (Seat
378 187082/2025/29.10.2025 7668/2025 |PANT GENERAL 2025-10-13 BAIL-2 No-8)
ABLAPL- SARBESWAR Order Dtd. (Seat
379 187089/2025/29.10.2025 11875/2025 |SAHOO GENERAL 5025-10-23 No-8)
BLAPL- SARBESWAR Order Dtd. (Seat
380 |187090/2025/29.10.2025 3827/2025 |SAHOO GENERAL 5025-10-27 No-8)
BLAPL- SARBESWAR Order Dtd. (Seat
381 187091/2025/29.10.2025 3810/2025 |SAHOO GENERAL 5025-10-27 BAIL-1 No-3)
RSA- SECOND (Seat
382 187107/20251/29.10.2025 512/2004 S MODI GENERAL Annexure ADPPEAL No-3)
(Seat
WP (C) - WRIT -
383 1/87108/20251(29.10.2025 897/2024 L DASH GENERAL Annexure BRANCH-7 No

44)




(Seat

ABLAPL- SRIKANT KUMAR Order Dtd.
384 (87110/2025(29.10.2025 7499/2025 |BARIK GENERAL 2025-09-16 EZ;
SA- (Seat
385 187112/20251/29.10.2025 B MOHANTA GENERAL Annexure No-
319/1984 44)
WP (C) — (Seat
386 /87115/20251(29.10.2025 P L MISHRA GENERAL Annexure No-
858/2007 44)
WP (C) - WRIT (Seat
387 [87116/2025|29.10.2025 |/ /)22 0,5 L D PANDA GENERAL Annexure BRANCH-2 |No—7)
(Seat
WP (C) - Order Dtd. |WRIT _
388 187117/2025/29.10.2025 30311/2025 S K RATH GENERAL 9025-11-17 | BRANCH-8 28)
(Seat
WP (C) - WRIT
389 /87118/20251(29.10.2025 27600/2021 S K BISWAL GENERAL Annexure BRANCH-8 Ei)
_ (Seat
390 87121/202529.10.2025 | NVWPET P K JENA GENERAL Annexure No-
188/2010
41)
CMP- JYOTT RANJAN Order Dtd (Seat
391 [87124/2025129.10.2025 |/ o0oe [agan GENERAL 2025-10-28 Ei;
0JC— (Seat
392 187126/20251(29.10.2025 R K MAHABHOI |GENERAL Annexure No-
7872/1994 41)
MISC.
393 87130/202529.10.2025 |20~ A K PANDA GENERAL Annexure APPEAL (Seat
289/2020 No-5)
SEC.
RSA- SECOND (Seat
394 |87132/2025(29.10.2025 106/2019 D SETHY GENERAL Annexure APPEAL No-5)
WP (C) — (Seat
395 187138/2025/29.10.2025 13228/2005 P K LENKA GENERAL Annexure No-5)
(Seat
WP (C) - WRIT -
396 187141/20251(29.10.2025 8118/2023 J SAHOO GENERAL Annexure BRANCH-3 gg)
(Seat
WP (C) - WRIT -
397 187144/20251(29.10.2025 8021/2013 S DAS GENERAL Annexure BRANCH-4 Tg)
CONTC- (Seat
398 |87146/2025(29.10.2025 M MOHANTY GENERAL Annexure No-
2477/2024 17)
CRLLP- (Seat
399 /87148/20251(29.10.2025 M TRIPATHY GENERAL Annexure BAIL-2 No-
23/2013 11)
WP (C) — (Seat
400 187150/20251/29.10.2025 16724/2018 P BEHERA GENERAL Annexure No-

11)




(Seat

401 |87151/2025 29.10.2025 |"E(C)= R K SARANGI |GENERAL Annexure No-
16838/2009 11)
LAA- FIRST (Seat
402 |87153/2025129.10.2025 45/2012 S N MOHANTY GENERAL Annexure APPEAL No-5)
CRLLP- (Seat
403 |87155/20251(29.10.2025 M K MOHANTY |GENERAL Annexure BAIL-2 No-
9/2017
12)
RSA— (Seat
404 |87157/2025129.10.2025 M K MOHANTY GENERAL Annexure No-
547/2003
12)
0JC— (Seat
405 |87158/20251(29.10.2025 R K MAHABHOI |GENERAL No-
7072/1994
12)
(Seat
BLAPL- Order Dtd.
406 |87160/20251(29.10.2025 10570/2025 J. P. KAR GENERAL 5025-10-27 T;;
0JC— (Seat
407 |87161/20251(29.10.2025 R K MAHABHOI |GENERAL No-
2488/1991
12)
(Seat
ABLAPL- Order Dtd.
408 |87162/20251(29.10.2025 5569/2025 J. P. KAR GENERAL 2025-10-27 Tg;
FA— (Seat
409 |87164/20251(29.10.2025 S R PANI GENERAL No-
184/1979
12)
FA— (Seat
410 |87165/20251(29.10.2025 N K ROUT GENERAL No-
224/1978
12)
BLAPL- JYOTI RANJAN Order Dtd. (Seat
411 (87186/202529.10.2025 [ co 000 (Lo GENERAL 2025-10-28 [BAIL=2 o270
BLAPL- JYOTI RANJAN Order Dtd. (Seat
412 |87188/2025(29.10.2025 |00 o 0oe [unvan GENERAL 5025-10-28 No—8)
BLAPL- Order Dtd. (Seat
413 [87189/202529.10.2025 | 0" (. |K. C. SWAIN |GENERAL 2025-10-28 No-8)
ABLAPL- Order Dtd. _ (Seat
414 187190/202529.10.2025 [ o' 00 o K. C. SWAIN |GENERAL 2025-10-28 [PAIL-1 475,
(Seat
BLAPL- Order Dtd.
415 /87203/20251(29.10.2025 8377 /2025 K. C. SWAIN |GENERAL 2025-10-28 BAIL-1 TZ;
ABLAPL- BTJAY KUMAR Order Dtd (Seat
416 /87209/20251(29.10.2025 12035/2025 BEHERA GENERAL 2025-12-09 Tz;
ABLAPL- BTJAY KUMAR Order Dtd (Seat
417 187210/2025129.10.2025 {500 o 5055 |mEuERA GENERAL 9025-12-09 TZ;
(Seat
CRLMC- Order Dtd.
418 |87213/2025|29.10.2025 3843/2025 |B- ROUT GENERAL 2025-10-28 No-

14)




ABLAPL-

BIJAY KUMAR

Order Dtd.

(Seat

419 |87217/2025129.10.2025 12033/2025 BEHERA GENERAL 2025-10-27 BATIL-2 Tg;
(Seat
WP (C) - S. R. Order Dtd. |WRIT _
420 187219/202529.10.2025 |5 6476/2025 |PATTNAIK GENERAL 2025-10-27 |BRANCH-2 2“5’)
ABLAPL- (Seat
421 (87228/202529.10.2025 ([0 |B. ROUT GENERAL BATL-1 Noa)
WP (C) - SUJIT KUMAR Order Dtd. [WRIT (Seat
422 (87284/2025[29.10.2025 oo D)0 {20 GENERAL e oo e Ieaen_a 1;2)—
CRLMC- JUDHISTHIR Order Dtd (Seat
423 |87322/20251/29.10.2025 4395/2025 |SAHOO GENERAL 2025-10-27 gg;
WRIT
(Seat
WP (C) - BRANCH ©
424 (87323/202529.10.2025 |} ) . |G R PATRA GENERAL (DTVISTON TSS)
BENCH-1)
WP (C) - (Seat
425 |87324/2025(29.10.2025 M SAHOO GENERAL No-
25448/2025
108)
WP (C) — (Seat
426 (87325/2025(29.10.2025 P K MISHRA GENERAL No-
18609/2025
108)
(Seat
WP (C) - WRIT ©
427 (87326/2025 29.10.2025 |20 A B MALLICK |GENERAL R ANCH-1 28)
(Seat
WP (C) - WRIT ©
428 |87327/2025129.10.2025 11061/2025 R R NAYAK GENERAL BRANCH-6 T:)
WP (C) - WRIT (Seat
429 |87329/20251/29.10.2025 22943/2025 A K PANDA GENERAL BRANCH-7 |No-5)
WP (C) - WRIT (Seat
430 |87330/2025129.10.2025 28869/2025 B BEHERA GENERAL BRANCH-1 |No-2)
(Seat
WP (C) - WRIT ©
431 (87331/2025 29.10.2025 |2, o170, |G B PARIDA GENERAL R ANCHS g;)
WRIT
(Seat
WP (C) - BRANCH ©
432 (87334/202529.10.2025 L, 00 . N K ROUT GENERAL (DTVTSTON Ti5)
BENCH-2)
BLAPL- (Seat
433 |/87335/2025129.10.2025 4149/2025 B SWAIN GENERAL BATL-1 No-5)
BLAPL- (Seat
434 |87338/2025129.10.2025 12858/2024 P C DAS GENERAL No-5)
BLAPL- (Seat
435 |87339/20251/29.10.2025 120/2025 P C DAS GENERAL No-5)
BLAPL- (Seat
436 (87341/2025129.10.2025 12867/2024 P C DAS GENERAL No-5)




CRLLP- (Seat
437 |87342/2025|29.10.2025 37,2025 P K DAS GENERAL No-5)
CONTC- (Seat
438 (87344/20251(29.10.2025 7921 ,/2024 D BISWAL GENERAL CONTEMPT No-1)
CONTC- (Seat
439 187346/20251(29.10.2025 4884/2025 P K PATTANAIK |GENERAL No-1)
CONTC- (Seat
440 /87347/20251(29.10.2025 4497/2025 M MOHANTY GENERAL No-1)
RPFAM- (Seat
441 |87349/20251(29.10.2025 38/2025 P BEHERA GENERAL No-1)
ABLAPL- (Seat
442 87350/20251(29.10.2025 11892/2025 P K DAS GENERAL BAIL-2 No-9)
_ (Seat
443 (87352/20251(29.10.2025 ABLAPL P BEHERA GENERAL BAIL-1 No-
10433/2024
15)
CRLMA- (Seat
444 |87354/20251(29.10.2025 S K MOHAPATRA |GENERAL No-
144/2025
15)
CRLMC- (Seat
445 |87356/2025(29.10.2025 S K BISWAL GENERAL No-
2972/2025 15)
(Seat
CRLREV- Order Dtd.
446 (87374/20251(29.10.2025 650/2025 J P KAR GENERAL 2025-11-18 Tg;
ABLAPL- Order Dtd. (Seat
447 187375/20251(29.10.2025 12083/2025 J P KAR GENERAL 2025-10-28 BAIL-1 No—6)
CRLMC- Order Dtd. (Seat
448 87376/2025|29.10.2025 |0 0 o |J P KAR GENERAL 2025-11-20 No—6)
WP (C) - Order Dtd giiﬁcn (Seat
449 187378/20251(29.10.2025 21873/2025 SK.SAMIM GENERAL 2025-08-08 | (DIVISION Tg;)
BENCH-1)
(Seat
WP (C) - Order Dtd. |WRIT -
450 |87379/20251(29.10.2025 30258/2025 J P KAR GENERAL 5025-10-28 |BRANCH-5 gg)
(Seat
CMP- Order Dtd.
451 |87380/20251(29.10.2025 1224/2025 J P KAR GENERAL 2025-12-09 gg;
WP (C) - HIMANSHU KUMR Order Dtd. |WRIT (Seat
452187381/2025|125.10.2025 24111/2025 |BHOL GENERAL 2025-10-22 |BRANCH-2 |[No-7)
WP (C) - Order Dtd giiECH (Seat
453 187382/2025129.10.2025 |1 o) 5,5 [H- K. PATRA  |GENERAL 2025-10-14 | (DIVISION Tii)
BENCH-2)
ABLAPL- SATYA RANJAN Order Dtd (Seat
454 187384/20251(29.10.2025 11528/2025 |PANT GENERAL 2025-12-08 No-

111)




(Seat
BLAPL- Order Dtd.
455 (87443/20251(29.10.2025 10256/2024 B.SURYABANSI |GENERAL 2025-02-05 IEI)
(Seat
WP (C) - Order Dtd. _
456 |87444/2025|29.10.2025 14462/2025 S N GAYA GENERAL 2025-10-27 Iikl)l)
(Seat
CRLA- Order Dtd.
457 |187446/20251(29.10.2025 1022/2025 K K GAYA GENERAL 5025-10-22 T§I>
BLAPL- AMLAN SHAKTT Order Dtd (Seat
458 |87447/2025|29.10.2025 10541/2025 |PAUL GENERAL 2025-10-27 TE)

NIC




